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Name of the taxpayer 

Permanent ACCOW1t Number/ Aadhaar, if available 

Taxpayer Identification Number of country of 

residence 

Country code of cOW1try in which the taxpayer was 

resident in the previous year 2019-20 

Whether taxpayer is Indian citizen or person of 

Indian origin 

Whether total income from Indian sources (i.e. other 

than the income from foreign sources) exceed 

Rs 15 lacs in previous year 2020-21 

Total nwnber of days expected to stay in India 

during the previous year 2020-21 

Date of last arrival in India 

Date of departure/likely date of departure 

Whether he/she could not return to its jurisdiction of 

residence solely due to COVID-19 travel restrictions 

Whether he/she was present in India on each ofthe 

days since last arrival to the date of departure 

Whether the taxpayer would be resident in India due 

to such stay in India during the previous year 2020-

21 

Whether the taxpayer will also be resident of any 
cOW1try, other than India, during the previous year 
2020-21 
If answer to question in row number 12 and 13 is 
yes, then fill row number 14-18 

Country code of the country other than India where 

the taxpayer shall be resident in FY 2020-21 

8 

Yes [] No [] 

Yes [] No [] 

Yes [] No [] 

Yes [] No [] 

Yes [] No [] 

Yes [] No [] 

www.taxguru.in



15. Country code of country where permanent home of 
~------

the taxpayer is situated 
. 

16. Country code of country where centre of vital 
interests of the taxpayer is closer 

17. Country code of country where habitual abode of the 
taxpayer is situated 

18. Country code of country of nationality 

19 Is any income subj ected to double taxation in India Yes 0 No 0 

and in other country 

If answer to question in row number 19 is yes, 

then fill row number 20-23 

20 Nature of income being subjected to double taxation 

21 Amount of income being subjected to double 

taxation 

22 Reasons for double taxation in spite of DTAA 

I . son/daughter of . herehy declare that the details given in theform are 
true and correct to the best of my knowledge and belief 

Signature 
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